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ing for merger with Maharashtra.

Where is the hwty now to dissolve the
Assembly? The Assembly can continue
snd, in the event of the opinion poll
declaring for merger with Maharash-
tra, the Assembly can be dissolved
then, when the Government will in-
troduce a Constitution Amendment
Bill, providing for the merger of the
Union Territory of Gom with the State
of Maharashtra. But, in the cventua-
Iy of the gpinion poll . . .

Mr. Speaker: Is he likely to con-

clude very soon?

Shri Alvares: Sir, [ will take a little
more time. [ hope you will agree to
give me morve time.

Mr. Speaker: Then, he might con-
tinue his speech tomorrow. We will
now take up the Half-an-Hour Dis.
cussion,

.
*Half-anHour Discussion.
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The Luk Sabha thep adjourned il
Eleven of the Cloek on  Thursday,
December 1, 1088/ Agrahayana 10,
1888 (Saka).



